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(¢) No foreign collaboration is involved Malpractices In Amar Dye-Chem Limited,

in the project.
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Kalyan

”” SHRI GEORGE FERNANDES :
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether he has received a communi-
cation from the Bombay Labour Union,
Bombay about unfair labour practices at
Amar-Dye-Chem Limited, Kalyan;

(b) if so, the details thereof; gnd

(c) the action Government propose to
take in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) (a) Yes, Sir.

(b) The letter contained an allegation .
against the management of Amar Dye-Chem
Ltd., Kalyan of undue interference in the
offairs of the trade unions.

() As the subject matter of the com-
plaint falls in the State sphere, it was
referred to the Government of Maharashtra
for necessary action.
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